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500. Shrl D . C. Sharma: Will the 
Minister of Finance be pleased to state:

(a) the number of cases of smuggling * 
of opium detected during 1955 so far; and

(b) the action taken generally in such 
cases ?

The Minister of Revenue and Defence 
Expenditure (Shri A .C . Guha): (a)
1,997 cases of opium smugglirg have been 
detected during 1055 (up to the 17th N ov
ember 1955)-

(b) The offenders arc prosecuted ^n a 
Court of Law under the relevant provisions 
of the Opium Act, 1878 and/or the Dang
erous Durgs Act, 1930.
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